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CONSTITUTION (AMENDMENT) BILL· 
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JUDGPS PROHmmON ON HEARING 
IN CERTAIN CASES BILL. 

SHRI A. S. SAIGAL (Bilaspur): Sir, I 
Ilea to move for leave to introduce a Bill to 
rcauJate the procedure for prohibitinl 
Jud.-or the Supreme Court or of a Hilh 
Court from hearinl aDd decidiDi the matter 
in which they are biased. 

MR. CHAIRMAN : The question Is : 

"That leave be sranted to introduce a 
Bill to reaulate the procedure for prahi. 
bitiDi JucIIes or tbe Supreme Court or 
of a HiBb Court from hearing and 
decidlDi tbe matter in which they are 
biased." 

The mDtlOII was adopted 

SHRI A. S. SAIGAL: Sir, I introduced 
the Bill. 

17.291uw. 

HALF AN HOUR DISCUSSION 

Impact of lo"e .. e 10 Fourth 
Fhe-Year Plan 

SHRI S. S. KOTHARI (Maudsaur': 
Sir. the decision to increase the public 
sector outlay by Rs. 1473 Clores haa been 
taken under political compulsion. The 
reduction of RI. 1016 ClOre! in private 
sector outlay would appear to be a sop to 
the redicals in the party who were pressing 
for such a reduction. The Important point 
is this. We can have a laraer Fourth Five-
Year PIau. But then tbe matching resources 
have to be found. The Government ia 
unable to spelt out from where those 
RIOurcea CDI8IIale, where the;. are 10 come 
from, would I think, this amounts, to an 
aercise in planned fiscal recklessness. 

II appears that tbe Plabning Commis-
lion has learnt nothing and forBollon 
nothinl from the their experiencc of the 
Third-Plan, The outlays had been increased 
considerably and the country experienced 
considerable inftation. IollatiOD is the most 
inaidinul form of taxation. It adversely 
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alfeeU the com_on man. If today you _ so 
much frustration and discontentment In the 
country, it is due to that: to a 1'1IIIt extent, 
the pragress of communism in the country 
is also attributable to this dissatisfaction. 

If we analyse the sources of additiolllli 
resources for the Fourth Plan, we find that 
the prospects of foreig'l aid are not bright. 
That Government themselves admit. As 
for additional borrowings, the percentage of 
savings to national income, as per the 
Economy Survey presented recently, is about 
9. This ratio is not like!y to increase 
substantially. So the scope for additional 
borrowings is also limited Of necessity. 
therefnre, Government would have to depend 
on two instruments-taxation and deficit 
financing. 

Coming to the Fourth Plan, from the 
Iche!!!e of resources, we find that there is a 
lap, according to the planners themselves, 
of Rs. 2,709 crores. and another Rs. 850 
crore<. The Plan says that Rs. 2709 crores 
would DO made up by additional taution 
while Rs. 850 croros would be raised by 
deficit financing. The ~ t a  outlay for 
the public se!tor is Rs. 1473 crores. The 
total comes to Rs. 5032 crores. That 
means that the gap is mme than Rs. SOOO 
crores w'th the additional outlay. How is 
this to be covered? 
Besides this. there is a balance from 

current revenuos of Rs. 2455 crores which 
have been taken credit for as against a 
negative balance of Rs. 419 crores in tbe 
Third Plan period. Even if we assume that 
tbere will be so much balance through cur· 
rent revenues. the gap i. more than Rs. SOOO 
crorcs and is not likely to be made up by 
taxation. It is virtually impossible to do 
so. I will come to that a little later. 

Even if we a15ume that taxation would 
be of the order of Rs 2700 crores, tbe deficit 
will amount to Rs. 2300 crores. If there is 
loing to b: definit financing of tbis magni· 
tude, it will trigger off an inllation which 
may be of the runaway type and tbey 
would Dot be able to control it. Actually 
during the last year, the prices, accordinll 
to Gov.rnmen!"s own Economic Survey, 
ba ve lOne up by about 7 per cent. Thil is 
not a small figure. If we aro 1I0ing to have 
furtber deficit financing of this magnitude, 
tbe economy i, in for trouble and the 
prospects of price stability a ~ bleak indeed. 

CoIJIiOf to !&"Rlio,!, ~ Iq CIIf 
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Survey, the current ratio of taxation to 
lllltional income is 13 per cent, for 1969-70, 
and is to be stepped up to IS per cent by 
1973-74. Most of the direct taxes tbat 
have been imposed during the Third Plan 
period and oven previously are borne by the 
urban sector. Actually it is admitted on 
all sides that India has tbe invidious distinc-
tion of b.ing tbe bighest taxed country in 
the world in personsl and corporate taxa· 
tion. In addition to tbat, we are lOing In for 
additional taxation of about Rs. 27;)() crores 
as envisaged in tbe Plan itself. Further 
taxation or deficit financing even if levied 
partly on urban incomes may, in my opinion, 
create serious problems. 

Tbe only otber tbing that remains 
is to put tbe tax on the rural or 
agricultural sector which becomes very 
difficult for tbe hon. Minister because of 
political factor!, or to increase excise 
duties. 

Excise duties bave become the fuourite 
source of revenue of the Government. In 
1960-'>1 excise duties amounted to Rs. 901 
crores. They went up to Rs. 2,558 crores 
in 1967-68. Excise duties enler into the 
cost of ~ t  and they add to what 
is known as cost push iallation. Anotber 
effect of tbis is that tbey cootribute to a 
rigid cost structure which adversely affecls 
tbe country's exports. If the cost of com· 
modities is analy·ed. it w(luld be found that 
IS to 45 per cent of tbe cost of commodities 
is on account of excise dUlie.. The rec,nt 
Railway Budsct, we bave scon, bas imposed 
considerable burden on the common man. 
Third class fares have gone up sleeper 
cbarges ha ~ gone up. All that also adds 
to inflation. Then, there is a tremendous 
amount of freigbt increase on IIOOdS. That 
8Ilain adds to the cost of commodities. All 
tbis is lOing to add to inflation. Inflation 
is tbe penalty for all the sins of omission 
and commission on tbe part of the Govern-
ment. By sins I mean fiscal sins or mis· 
management or ccoeomic mismanqement. 
It is the ultimate penalty and tbat is what 
tbis country has been payinr for the last 
fifteen years on account of the Government's 
mistaken policies, and it is the commOn man 
wbo bas been suffering. 

The Planninl CJmmission has rccol1l' 
m=nded and the Government has accepted 
.n increase in the States' outlay of Rs. 517 

~ Ta.11IIOIIIl1 tbo S ~  ~t a)  ~ 
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increased from Rs. [',06', to Rs. 6,583 crore •. 
Central assistance, it is said is only Rs. 3,500 
erares. Additional resources mobilisation 
by the Stales previously was put at about 
Ra. 1,100 crores. AddinlJ: this Rs. 500 
Clores of additional outlay, it means Ihe 
Stales would have to raise more than 
Rs. ~  crores. Are tbe States going til 
raise that? If you _ee the performance of 
the Slates duriog the first year of the 
Fourth Plan, eigbt States have raised an 
addhional taxation of only Rs. 23 crores, 
while the target is about Rs. 1,600 crores of 
additional resources which the States have 
to rais'. The fact is tbat the States are 
not going to raise the resources and are 
also gOing to resort to deficit financing. 
After all, they take lessons from the Centre 
and they must follow the precept of the 
Central Government. Their deficit financing 
is necessarily fioanced by unauthorised 
overdrafts on the Reserve Bank. In spite 
of wbat successive Finance Ministers have 
been saying in this House, the Central 
Government has not been able to impose 
fiscal discipline upon the States and 
th_ overdrafls continue 10 increase. Be· 
aides, the Slales are not a~  to tax 
agricultUre, nor i. the Central Government. 
The ~  is that all this outlay 
would mean printing of currency notes in 
the Nasik press, at least most of it. 

A part of this additional outlay and 
actually a considera'lle part of the total plan 
outlay would be going t" public undertak-
Ings. It is said that the public sector must 
occupy commending heights in tbe economy, 
and all this jargon is there. All rilht, let 
It be so, but what is the result? Again. 
according 10 their own figures in the 
Economic Survey and elsewhere, on an 
Investmenl of Rs. ~  crores, of wbich 
about Rs. 3,100 crores are in running con-
cerns, there is a net loss of Rs. 35 crores 
Hlndustan Steel has been incurring a loss 
of Rs. 38 erares in t .. o \uccessive years. If 
on an investment of Rs. 3,100 erores even 
a ten per cent return was obtained, it 
would amount to Rs. 310 erores per year 
and no deficit financing would be necessary. 
My submission is that consolidation and not 
expansion of the public sector projects is 
necessary. 

Besides, efficient and productive utilisation 
of RIOurce& il far more important thllD large 

outlays based on over· ambitious plannina. 
Proper implementation would gives lower 
capital output ration. That means that with 
less capital you can bave more output. If the 
money is properly utilised. if the public 
sector concerns are run efIIciently, they can 
serve the interests of growth without infla-
tion; it can also leave surpluses which can 
be reinvested in further production. It is 
imperative to devise fiscal incentives and 
other measures to activate the investment 
market. There is almost a crisis of confi-
dence in the private sector on account of 
various Government policies. The Economic 
Survey shows that during January-June 1969 
the capital raised was only Rs. 22.3 crores 
as against Rs. 39.S crores in 1968. That 
means that the capital raised has gone down. 
That means less investment. I am doubtful 
if even Rs. 8984 eroreS investment envisaged 
for the private sector in tbe Plan would be 
achieved, because a considerable amount of 
monev is going to be transferred from I he 
hands of the private sector to the public 
sector to finance their plan and non-plan 
cxpenditure. 

It is stated that in Japan in about two 
years they build up an industry. In this 
country it takes two years to act an indus-
trial licence for starting a factory. How 
can this conntry progress and achieve self-
sustaining growth ? The Government speaks 
of socialism but increases personal taxation 
in slabs between 10,000-20.000. That was 
done in !be 1969 budget. That is to say 
the tax fell on the middle-class. That is 
!be socialism of !be Government. 

Railway Cares on third class Passen&ers 
are increa:aed. I hope they are reduced. 
The consequences of a large public sector 
outlay would be three. The burden on the 
common man and the middle classes would 
increase cons1derably on account of the 
excise duties and other indirect taxes. If 
they take to deficit financing which would 
be necessary and to taxation measures for 
the money they want to raise, there would 
be runaway inflation which would be trigaerd 
off as a result of those steps and this Govern-
ment would not be able to control it. This is 
a note of warning which I am soundins to 
the Government and its economic experts. 
Tbirdly, the experience of the Third Plan 
would be repeated. In my opinion the 
t;:OUfSO appears to be set for another bout of 
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larae, wasteful outlays. deficit financing 
and inftationary spiralling of prices which 
would have a severe adverse effect upon the 
common maD. 

SHRI S. KUNDU (BalallOre) : I do not 
know when we are lOin, to actually have a 
real Five Year Piau and when tbe draft 
plan will be formalised aDd placed before 
Parliament. The country bad a lonl plan 
boliday. We read that according to tbe 
revised draft plan a certaIn amount of 
resource mobilisation bad boon coo-
templated aDd I bave srave doubts 
whether it would be possible for us to 
raile so mucb resources under t be 
present system of economy in our country. 
Because the p.esent economy is io a 
stBlnant condition. Thougb tbere misht be 
small rises here aDd there, but senerally, it 
is in a staloant cooditioo, aod this stagoant 
economy cannot afford sucb a large scale 
resources mobilisatioo unless very repressive 
measures are taken. In these repressive 
measures the common maD is hard bit. 
With so mucb of lIuctuation in the iocrease 
in real pe, eaplta income, I wonder how the 
E·conomic Su,Vtly says tbat DOw a period 
bas come duriog whicb tbere would be a 
stable growtb. To give ao example, tbe 
pe, capita iocome in real terms sbows 
a declioe by 0.6 por ceot io ·968·69 against 
ao increase of 6.2 per ceot ;0 the previous 
year, tbat is, 1967-68. If our eotire 
economy is dependeot 00 the will aod mercy 
of Rain God, we do nol know how we are 
going Ie plan a stahle growth. 

SO per cent of our national income 
comes from the aaricultural froot. Right 
from 1963-64, tbe per capita natiooal pro-
duction on the Blricultural front has almost 
remained constant with small variatioos. On 
the asricultural front, tbe per coplla natiooal 
production is constaot, aod there is a wide 
variation io tbe real per capita iocome. 
Added to it, tbe real coosumptioo of the 
commrlQ mao is decreasiog wbere as the 
need or tbe oecessity or the requirements 
of IWlury items of the rich people are 

increasiol. 

To give one or two figures, tbe per capita 
availability or foodgrains io t968 was 3.7 
per ceot less than it was io 1965·66. Tbe 
per capita availablity for coosumptioo of 
cotton cloth, edible oils aod sugar weot 
down by 11 per ceot. 14 per ceot aod 17 per 

cent respectively in the years 1967-1968 IS 
compared to 1904-65, where IS ••. 

MR. CHAIRMAN: Tbis is a speech_ 
Will you put your question now? 

SHRI S. KUNDU :  I am cominl to 
it,-wbereas the production of motor-can, 
air-cooditioners aod otber lUXUry items went 
up by 27 per cent aod 292 per cent res. 
pectively. 10 such a coodition of ecooomy. 
I bave grave doubts wbetber tbe resources 
for the Plan could be mobilised. 

Now, comilll to tbe questioo, since you 
bave fixed me dowo, I would like to know 
wbether there was a difference betweeo the 
Finance Ministry aod the Plaoning Com-
missioo about tbe resources mobilisation. 
and wbether the PlaDDiog Commission had 
said tbat it would oot be possible to raise 
resources for tbe revised Plan. 

Secoodly, I would like to koow wbether 
io tbe revised Plan, tbe employment quotient 
is not taken into coosideratioo, in spite of 
all of us beiog agitated about tbis point. 
Tbat means, the question is whether tho 
Fourth Five Year Plao bas aoythiDI to do 
witb employment and wbetber the Plan Is 
employment-oriented or not. 

For instaoce, you are spendiDI about 
RI. SOD crores for the oew steel production. 
The papers say that you are thinldol of 
projectiol a production of silt million tonnes 
of steel duriol the years to come. Wben 
you spend more mooey for steel production. 
you will be surprised to know tbat the 
employment possibility is cut down by ooe-
third. It is a very shockiog revelatiun to 
us. Wheo we are told that tbe modera 
technololY of Germaoy, Japan and America 
and their economics are sought to be fullow-
ed here, in our own couotry our scientists 
bave failed to meet tbe modem techoolOllY 
to the best advantBle of tbe people bero. 
Therefore I would iike to know wbetber tho 
Plao bas' beeo employmeot-oriented aod 
wbetlter the resources \II hi::h ba ve been spent 
are adequate to live the barest mioimum 
amenities to tbe people, to improve allrieul-
tural developmeot, and at least 10 aive 
fresh driDkiol water and build scbools aod 
provide medical amenities 10 the penple in 
in the lural areas. 

• ~  fq (~)~a )  ~ t Ifi) 
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SHRI SRADHAKAR SUPAKAR 
(Sambalpur) ; I am sorry that we have to uk 
questions in the dark. The FouCi h Plan la 
supposed to begin from ht April, 1970. Still, 
we have not heard of the ,hape of things to 
come. When is the National Development 
Council  meeting to finali'e the Fourth Plan ? 
Then, hon. Members have been asking questiOllll 
about a Plan which dOts not exist, which la 
yet to  come. Taking a cue from them, I also 
want to ask a question. Wbat is the SOlltClll 
of resources on which a bigger plan is pro-
posed to be formulaled? We are supposed 
to become self-sufficient in fcodarains from 
1971 and stop ~  food imports. May I know 
what is tbe substitute for tbe counterpart 
funds PL-480 imports wbich used to contri· 
bute substantially to the Central income 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. Co 
SETHI): This half an hour debate arm. 
out of the Bnswer tbat I gave to Unstarred 
Question No. 195 daled 23rd February, 1970. 
Tbe question was ; 

"Whether it i. a fact that Government 
propose to augment the Fourth Fi .. 
Year Plan Outlay by Rs. 1,6001-
cro.;" 
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My reply wu: 

"A clear picture regardinl the size oC 
the Fourth Plan will emerae after the 
National Development Council has met 
aod approved the Plannilll Commission's 
re-assessment." 

Fint oC all, I would like to take the position 
that so Car as the Plan outley is concerned, 
although the Plannilll Commission hu given 
a thought to it and although the Cabinet has 
also considered it, we cannot call it a final 
Plan as Sbri Supakar has rightly pointed out 
because the Plan would he final only aCter the 
NationalDeve!opment Council has finalised it. 

.B.OO bra 

SHRI S. KUNDU: What is the pro-
posal ? 

SHRI P. C. SETHI: The propoaal is to 
increase it by Rs. 1,600/-croteS. That I have 
said, but. at the same time I have said that 
this is only I't the staae of a proposal. The 
final shape of the Plan would be available to 
the House after the National Development 
Council meeting. 

SHRI S. S. KOTHARI: One year bu 
elapsed. The Plan was to bellin not from 1st 
April, 1970 but from 1st April, 1969. 

SHR! P. C. SETHI: That is year-to-
year plan. The final picture of the Foulth 
Plan will be available only after the National 
Development Council meetiq. 

lilt propoaals Cor the Dellt year would liw 
the indication only tomorrow and holl. 
Members would be able to know what 
would be the annual plan exercise. Then we 
can act a full opportunity to discu81 all 
these details. 

I certainly appreciate the hon. Member'. 
anxiety to the extent that as far as the Plan 
is concerned, the Plan outlay which we have 
adopted should be implemented from year to 
year in the light oC the actual circumstances 
and hearing in mind the need to avoid in-
flationary tendencies. That, of course, I 
could say in a general way. 

Apart from the main discussion that the 
hon. Member has raised during this Half-an-
hour debate, hon. Members, Shri Kundu, 
Chaudhuri Randhir Singh, Shri Supakar and 
Sbri Shiva Chandra Jba, who after posina 
his questions hu left the House, have raised 
many other questions. You would appreciate 
that during the time at my disposal-I have 
already cro8led the limit of 6 o'cloek-it 
would hardly be possible for me to bave a 
full length discussion on the Founh Plan 
itself. I certainly appreciete that there should 
be development of the nature which would 
live an impetus both to the rural as well as 
to the industrial sector. In the modern 
economy it is absolutely impo8lible to have 
development of agriculture without a simul· 
taneous development of tbe industrial 
sector. Chaudhuri Sahib is aking for a 
tractor. Tractor means industry; industry 
means steel and many other things. There-
fore a balanced arowth has.to come where 
not only steel but other industries cnli. 
neednl goods and other things-will have to 
be taken into account. 

It is true that our economy is aaricul· 
ture oriented. Proper attention to the deve-
lopment of the atpicultural economy and to 
the proper developmeot of villaaes, roads, 
clectrification not only for houses but also 
for the economy bas to be given. I am sure, 
when the Plan comes before bon. Mcmbera. 
they would have full opportunity to discuas 
it IUld present their point of view. 

At thie moment I have nothing more to 
add. 

The second point that the hon. Member 
hu raised is as to what would be the short-
fall in resources for the Fourth Plan tbe 
inflationary pressures as a consequence of tbe 
above IUld Goveroment's estimate of taxation 
and deficit financing that the economy can 
hear. I would ooly like to say at this staae 
that this would be a sort of an abortive 
exercise, in the senie that we are baviDa thia 
discuasion just on the eve of the Bullaet and 
it will be very difficult for me to 10 into as 
to how much will be the deficit financina and 
what would be tbe lallation propo&als. Hon. 
Members will appreCiate tbat it i. only after 
the PIIUl ie finalised by tho National Develop-
ment Council that the Plan will come before 
the House and the House will get. full 
opportunity to diseuse it. The Economic 
Survey hu already been presented to lhe 'B.05 lin. 
Ho se and the H -"'I Cui r"e Lok SIIbIuI t"en (ldjollrned till 
u ouse wu act I opportu- Se.,nt,en """, CI"ck on Satllrday. February 

nity to di_ it. Apart from this, the Bud- 28, J970 PhQ/gllnQ 9, 1891 ~a )  
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